National Company Law Tribunal
Block No.3, o't floor, C.G.O. Complex, Lodhi Road, New Delhi-110003
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File No. 04/03/2021-NCI T date:- || .04.2022

OFFICE MEMORANDUM

Subject:- Filling up the posts of Senior Legal Assistant (SLA) on deputation basis, in
different benches of National Lon.pany Law Tribunal (NCLT)

et mesod

Applications are invited for [filiing up the foliowing posts ot Semor Legal
Assistant (SLA) on deputation basis in New Delhi, Ahmedabad, Allahabad, Amravat;,
Bengaluru, Chandigarh, Chennai. Cuttack, Guwahati, Hyderabad, Indore, jaipur,
Kolkata, Kochi, Mumbai Natiopal Company Taw Tribunal iNCLT) Benches
7 The details of the posts, along with eligibility criteria, educational qu sitication
eNp Terlence ek re Llunkd ton each category of Dost are t_g'i o1 i the enclosed Annexure-t

Uhe National Company Law ‘Iribunal (Recrnitment, Salary and other fevms and
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Conditions of Service of Otficers and other Bplovees) Rules, 2020, ma Kindddy D <ews
at NCUT website, Lo, i nder the ink career.
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vears or 8l further orders, whichever is earlior. Other terms and conditions of servis
shall be eoverned by ONM. No.o 6/8/2009-Estt.(Pay 11} dated 177 June, 200

Department of Persomnel & lraining, Ministry of Personnel Pubiic Grievances &

Penstons, Govt, of India, as amended from time to time.

Py

g ¢ -y
L!l It s.‘t.}l'..!\\ i 1': i

in NCLT on deputation, ana ajread
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4. Fhe otticers and stalt joining/

availing GI'RA facility in their parent body, have been allowed to continue the benefit o
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GPRA on joining NCLT. However, the officers and steff not already availing GPRA
their parent bodv will not be eligible to appiy for Leneral Pool i\';*ﬁi:.is_fﬂi:,g.r

Accommodation on joining NCLT on deputation.
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% Maximum age limit for appointment on deputation Lo e above posts s 26 Ve

as on the closing date of receipt of J}f‘PliCﬂ[iUﬂ".
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affice/ forwarding authority and certified copies of ACRs/ APARs for the fast five Vedis

may be sent to the following address:-

The Secretary,

National Company Law Tribunal,

6" Floor, Block No. 3, C.G.O. Complex,
Lodhi Road, New Delthi - 110 003.

7. Last date of receipt of applications through proper channel is 61 davs trom the
publication of the notice in EFmplovment News. The application received after the last

date will not be considered.

o, Application which are incomplete, not submitted with cadee clearance, vigilano,
clearance, submitted after due date, not routed through competent authority, unsigned

and are not on the prescribed format will not be considered.

g, The application must be sent the above address with the SUPErSCrIpion
"Application for the post of Senior Legal Assistant {SLA) in NCLT Benches on
deputation basis.”

AN
SATOATE

{Anupam Laliri)
Secretary, NCLT
Email: = : s Tel: 011-24361655




ANNEXURL -

DETAILS OF POSTS ALONG WITH ELIGIBILITY CRITERIA, EDUCATIONAI
QUALIFICATION / EXPERIENCE ETC. REQUIRED.

‘*:i Name of No.of  Levelin iﬂgib;nstr_;h';meiiucatmn| qualification;/ éx-pur-;{_‘i-au-
No. Post  TPosl {s) pay etc. required for appointmeni on deputation.

matrix
[ Senior ot Level-7 - Ofticers working in Central o Grate Governments or Uiios
Legal (Rs, 44900 Perritories or Courts or Tribunals possessing degree m law
Assistant - 142400} from a recognised University and:

() holdine analovous post om recular basis: or
\ o & &

(i) a post in level-6 in pay matrix of Seventh Central 1a
Commission or equivalent with five vears’ regular service 1
the grade; or

{ii1) a post in Level-3 in pav matrix of Seventh Cenral s

Comumassion or equivalent with eight vears” regular service
in the grade;

Note 1: The departimental officers in the fceder o it
are in direct line of promaotion shal
consideration for appoeintment on bar

deputanomsts shall not be o
i

. L .
appomntment Dy pror Tt

Note 2: The period of deputattion including the perio

deputation in another ex-cadre post held  iminw
preceding this appointment shali ordinarily  not excecd
three vears.

Note 3 The maximum age limit tor appointment
deputation shall not be exceeds ne fiftv-six vears as on tw
closing date of receipt of ap

Note 4 For purposes of appointment

Ao
\.]L L2

~absorption basis, the service rendered on a regular bas

an officer prior to 01st January, 2006 or the date from which

the revised pav structure based on the "w.'-'\‘vn‘zh Central Pas

nmission recommendations Bas been extended. <)

deemed (o be service rendered in the corresponding fovet o
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the Payv Matrix of the Sex enth Central { [5R '\..(H“*rmwn FEL




APPLICATION FOR THE POST OF SENIOR LEGAL ASSISTANT (SLA) O
DEPUTATION BASIS IN NATIONAL COMPANY LAW TRIBUNAL

Paste hore selt
attested pas s poett
sizo coloured

photograph

Post Appiied For : SENIOR LEGAL ASSISTANT (SLA)
2, Preference tor Beneh

{only one bench mayv be opted;
3 Name J\ BLOCK FETTTRY)
&g Mate of Birth
5. I)JLL \” |L'l rome l‘l
B, S \1\ L‘ Lo €% mc:‘ v m: m« Mg
7. Whether SC/ST
5. Office Address

b em‘pi nne N

B ax T\'u
kel USs

leley “hone \U
«\-"h':mh' .\3n (mmulatm\)

I nmn lu \m mjamn)

10, I ‘H‘Jul'it it Ad iit.“:.\

11, Levelin l‘\\ Matrix Ainm with
Present av, I'resent Post held and

date of present post ing




2. Educational Qualilications (Matric nm«:m'-\ik'}

Lxam ' Name of Yearof | Duratio mubjects o Percentavy o
Passed Universitvy Passinge 1ot t Marks '
/ Institute/ Course ,\;,, tion
- Board i - : I>z:+-\m<f\;- At
Any}
I3 Details of emplovment (in Chronological order).
S Namwe of the  Dost Period - Nature of| Level i P Nature of
No . office held appointm: Pay duties
ent P Matrix/ Pa

{(Regular/! v Band and

Ad-hoc) | Grade Pay
From | To  Depulatio
; %)
|

-npfimnf ot hu{dil : th‘ p-w m the E‘]\ Ma

Band/Grade Pay pertaining o

Central Government should ki\_ul[ S mention his /h

;),_:)_.;.‘, " "
/ | L!' el /sl adk

the equivalent Pay Matvix/ Pay imml: Grade Pay as S per the Central Govermment.

I4.  Nature of present emploviment e, |
Permanent/Ad-hoc/ Temporary

: rn case the present e nplovment is

held on dcm tattom, please state:

01

a) The date of initial ap*«u'wmwm
bj Period of appointmen

¢) Name and address of tm- present

{

office / organization:

) Name and address of parent
office/ organization
e SR N2 UC Lo




. te.  Details of training undergone

7. Dietails of proficiency in nmput-”'

Anv other information, applicant
wants to furnish

19, Please state brietlv haw vou find vourself best su L e for the post applied for:

| have caretully gone through the vacan v circular/advertisement and | am well aware

Currtculum Vit duly supported by documents submitted by me will

assessed by the Selection Committee at the time of selection for the post. Tt is also certitied U

the nformation *‘ur'liehud above s correct and true to the best of my knowledge. In the

of my selection | « abide by the terms and conditions of services attached to the post
Place:
Date: Signature of the Candidate .

Address:

Certificate to be furnished by the Employer/Head of Off fice/ Forwarding Authorit ity

Certified that the above particulars furnished by Shri/Simt. are
and he/she possesses educational qualifications and experience mentioned in vacana

chicular, Tt is also ceriifisd: -

1. That there is no vigilance/ disciplinary case or criminal case pending or COTHLML
against Shri/Smt.
lhat his/ her inte;

1J

ity stiillf]k d

. That his/her C R,' APAR  dossier in original s enclosed/ photocopies  of iy
ACRs/APARs for the last five vears duly attested by an officer of the rank of Under
Secretary to the Government of India or above, are enclosed.

4. That no major/miner penalty has been imposed on him/ber during the last ten Viars

That the cadre controlling authority has no objection to the consideration of the

applicant for the post applied for.

S

Place:
Date: A R T S SR ST B R L
Slemature
Namue:
Designation
Tel No
(Oifice Seal)
List of enclosures:
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